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* I¥ THE CENTRAL ADMINISTRATIVE TR IBUNAL:H YDERABAD BENCH
AT HYDERABXD '
0A,1002/92.
Date of erders30-10-1996,
Betwaens- , : '
Shaik Darvesh Saheb  ees Ap{i’licant.

And

1. Unien ef India, reptd,y its
Secretary te Gevernment,
Minigstryef Persemel,Public Grievances

and Pensiens (Dewt ef Persennel &
Training) New Delhi,

2, General Gevernment, Reptd.by its

Secretary, Ministry ef Heme Affairs,
New Delhi,

|
see PSpﬁmem-_S.

Ceunsel fer the Apvlicants Mr.MiRLQChaudary
’

Ceunsel fer the Respendentss: Mr.E.Devaraj Sr, OGS
L4 » c'

CORAMs ‘ I
HON'BLE MR.JUSTICE M.G.CHIARI,yycy CHAIRMaN
HON®ELE SHRI H,RAJENDRA FRD, MEMBER (a),
Hen'ble Trisunal made the ;l-’WinS'! orders~

Hene present fer the applit-; O.A,ﬁsm_i
Ne order as te cests, Interim ordeér ny stand csed.
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Qea,No,1002/92,
Copy _tes~
.1‘

3.
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Secretary to Gevernment ,Ministry ef

Persennel, Public GrieYances & Pens:.ons,
Department of Persenne Train ne,;
Un.i.nn of India,ﬂew Delhi. )

an: mnkxuk Secretary, Ministry of
Home Affairs, Gevt.ef India, New. Delhi,

One cepy te Mr.M.R,K,Cheudary,Advecate,
ExSixRyRER: 6-3-600/A/5/Errumanzil,Hyd~500 482

‘Oné cepy te Mr. .R Devaraj ,Sr,CGSCy CAT Hyi. -
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: ‘ | TYPED BY 'CHECKED BY
COMBPAREL BY APEROVED BY
i
L . IN THE CENTRAL ADMINISTRARIVE TRIBNNAL

HYDERABAL BENCH ATHYDERABAD
THE HON'BLE ME.JUSTICE M.G.CHAUDHART
o VICECHAIRMAL

THE HON'BLE MK.H SaDsd

0- 10
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in
. 0.4 . No,
T.;A'QNOQ (W cpl . ) )
Admitted and Interim Directddns
1 Issued.

Disposa&d of with direct;qns
Dismisseg;#’,,”””f;ﬂ
Dismibkseqd as withdrawn.
Dismissgd for Default.

: Ordered/Re jected.

pvm ‘ : No order ag to costs.






